87 Written Answers

RUPEE TRADE WITH BANGLADESH

949. SHRI SUNDAR MANI PATEL:
SHRI K. C. PANDA: SHRI M. K.

MOHTA: SHRI
DEBANANDAMAT: SHRI
LOKANATH MISRA: SHRI
DAHYABHAI V. PATEL,;
SHRIMATI LAKSHMI

KUMARI CHUNDAWAT:
SHRI MOHAMMAD USMAN

ARIF; SHRI KALI
MUKHERJEE;

Will the Minister of COMMERCE be
pleased to state:

(a) whether there is any proposal to
discontinue the rupee payment trade between
India and Bangladesh;

(b) if so, the reasons therefor; and

(c) the extent to which trade between the
two countries is likely to be affected thereby?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI A. C.
GEORGE): (a) to (c) The reference of the
Hon'ble Member is perhaps to the Limited
Payments  Arrangement. The limited
payments' arrangements, which was an
interim arrangement for facilitating import
and export of commodities of special interest
on a balanced basis, was a part of the Trade
Agreement which was valid initially for a
period of one year. The Trade Agreement has
now been extended by three months to 27th
June, 1973.

The Governments of India and Bangladesh
are in touch with each other on arrangements
beyond that date. In this context, ther, haa
been informal exchange f views between
officials of Bangladesh and India who met
last week in Delhi. They will be meeting
again in the first week of June, 1973.
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T[OVER-DRAFTS BY
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950. SHRI O. P. TYAGI: SHRI
SURAJ PRASAD:

STATE GOV-

Will the Minister of FINANCE be pleased
to state;

(a) the amounts of over drafts drawn by
the various State Governments during the last
three years, and how much out of that has
been repaid; and

(b) the concrete steps taken or proposed
to be taken by Government with a view to
check the tendency of drawing over-drafts by
the State Governments?]
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